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(b). No, Sir. Existing STO lines are 
adequate to handle the traffic. Three 
additional lines in Delhi-Srinagar direction 
and S'in Jammu-Delhi direction have been 
proposed to meet the traffic growth. 

(c) For better STD service, additional 
lines from Jammu Trunk Automatic Exchange 
to SPC Trunk Automatic Exchange, Delhi 
and lines in the reverse direction have been 
planned. A Trunk Automatic Exchange has 
also been proposed at Srinagar during 7th 
Five-Year Plan. 

Transfer of Haldia Petro-Chemicals 
Project from State Sector of 

Joint Sector 

4338. SHRI SATYENDRA NARAYAN 
SINHA : Will the Minister of INDUSTRY 
be pleased to state: 

(a) wbether the Haldia Petro-chemicals 
project is being transferred from state sector 
to joint sector; 

(b) whether its debt-equity ratio has 
been finalised; 

(c) if so, whether there is any prospect 
of the project requiring any further Centra) 
approval; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETROCHEMICALS (SHRI R. K. 
JAICHANDRA SINGH): (a) to (d). The 
better of intent for the setting up of the 
Haldia Petrochemical Complex is at present 
in the name of the West Bengal Industrial 
Development Corporation Ltd., who has 
concluded an agreement with Goenkas to 
form a joint sector company for implementa­
tion of the project. The debt equity ratio 
contemplated by the new company is 3: 1. 
Usual approvals such as, clearance under 
MRTP Act, and for transfer of letter of 
intent to the new company, import of 
technology, capital goods will require to be 
obtained. 

Execution of Power Projects to Overcome 
Shortage of Power in States 

4339. SHRIMATI JAYANTI PATNAIK: 
Win the Minister of ENERGY be pleased 
to state: 

(a) whether the execution of some power 
projects has been inordinately delayed; 

(b) if so, the reasons therefor; 

(c) tbe target date set for the completion 
of such projects; and 

(d) the steps taken to expedite the 
execution of those projects to overcome the 
power shortage and give relief to worst­
affected States? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI 
ARIF MOHAMMAD KHAN) : (a) and (b). 
Yes, Sir. The main reasons of delay in 
completion of the projects relate to difficulties 
in land acquisition. change in the scope of the 
projects, delay and non-sequential suppJy of 
equipment, paucity of funds, shortage of key 
construction materials, labour problems, 
unexpec1ed geological conditions at the sites 
design and engineering problems etc. ' 

(c) The information is being col1ected 
and win be laid OD the Table of the House. 

(d) A number of measures have been taken 
to assist the State/Project authorities in expe­
diting the completion and commissioning of 
Power Projects. These measures include 
regular monitoring of the project by Central 
Electricity Authority, expediting supply of 
equipments and materials, visit to Project 
sites by senior officers to assist in resolving 
problems etc. State Electricity Boards have 
also been asked to further improve project 
management and project implementation. 

Oil Exploration in Saorashtra Region 

4340. SHRI DIGVIJA Y SINH : Win 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether it is a fact that Saurashtra 
off shore oil and natural gas exploration has 
been successful till date; 

(b) whet ber the (xperiment made ~bere 
is being reviewed; and 

(c) if so, the financial allocation made 
for such exploration there ? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI NAWAL 
KISHORE SHARMA) : (a) NOt Sir. 

(b) Yes, Sir. 

(c) The tentative plan provision for 
exploration in Kutch Saurashtra basin during 
the 7th Five Year Plan is Rs. 144.50 crores. 

[Translation] 

Cases of Kbadi and Village Industries 
Commission pending with Police 

aod C.B.1. 

4341. SHRIMATI VIDYAVATI 
CHATURVEDI : Will the Minister of 
INDUSTRY be pleased to state: 

(a) the cases of Khadi and Village 
Industries Commission and its sale depots 
which are pending with the police and 
C.B.I.; 

(b) the time since when these cases are 
pending there; 

(c) wbether any departmental action has 
been initiated; and 

Cd) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE­
LOPMENT (SHRI M. ARUNACHALAM) : 
(a) to (d). The information is being collected 
and win be laid on the Table of the House. 

[English] 

Review of Industrial Programme 

4342. SHRI NARSING SUR Y A-
WANSHI : Win the Minister of INDUSTRY' 
be pleased to state : 

(a) whether it is a fact that the Federa­
tion of Karnataka Chambers of Commerce 
and Industry emphasised the need for 
comprehensive review of the country's 
industrialisation programme in order to 
remove tbe hurdles faced by the smaIJer 
sector as reported in the Deccan Herald or 
24 November, 1985; and 

(b) if so, Governmenfs reaction there­

on? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE­
LOPMENT (SHRI M. ARUNACHALAM) : 
(a) Yes, Sir. 

(b) The Government are seized of the 
hurdles faced by the Small Scale Industries 
and are continuously taking measures for 
encouraging their growth. These measures 
include provision of fiscal, and financial 
concessions, facilities for testing, quality 
improvement, technology upgradation, 
marketing support, machinery on hire 
purchase. suppJy of scarce raw materials, 
consultancy services on techno-managerial 
aspects, self-employment facilities for educa­
ted un-employed youth etc. However, the 
development of small scale industries is 
primarily the responsibility of the State 
Government. 

Loss of Registered Articles during 
Transit 

4343. SHRI KAMLA PRASAD SINGH: 
Will the Minister of COMMUNICATIONS 
be pleased to state : 

(a) the number of articles sent by regis­
tered post, money orders, parcels, etc. lost 
during transit during the last 12 months; 

(b) the number of cases settled and how 
much ~ompensation was paid and how many 
claims are still pending; 

(c) the details of steps taken to expedite 
them; and 

(d) the reasons that contribute in the 
loss of registered articles, money orders, 
parcels etc. and steps taken to overcome 
them? 

THE MINISTER OF ST ATE OF THE 
MINISTRY OF COM~1UNICATIONS 

(SHRI RAM NIWAS MIRDHA) : (a) to 
(d). The information is being conected and 
would be laid on the table of the House. 

Alloca Uon of Kerosene and niesel to 
Bihar 

4344. SHRI KUNWAR RAM : Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) tbe per month demand of Bihar for 
kerosene and diesel; and 




